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(c) if so, whether Government pro- allotted to the following Civil Services Class
pose to give them alternative jobs, and II in the Union Territories —

(d) If not, the reasons therefcr 7

THE MINISTER OE STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SARI RAM NIWAS MIRDHA) (a) On 
the basis of the results of the 1 A S  etc 
Ex mination, 1970, seven candidates were 
allotted to the Tripura Civil Sen ice Class
II and one candidate to the lupura Potice 
Service Class 11 No cand date was allotted 
to any Class I Service of Tripura on the 
basis of the results of this examination

(b) The Go\ernment of Tnpu a ha\e initi* 
mated that of the 'even tandidate-, allotted 
to the Tripura Civil Service, Class II, one 
has Mnce been appointed, one has declined 
the offer of appointment and two have been 
offered appointment Regarding the appoint­
ment of the remaining three candidates, 
the matter is under cor re p^ndence between 
the State Government ard the Union Public 
Set vice Commission and that Gosernment 
will take appropriate steps after hearing 
from the Union Public Serv ce Commission

(c) and (d) Do not arise

Civ!! Service Class II Officers allotted 
to Um«* Territories

6502 Sf-RI B RENDER, SINGH 
RAO: Will the PRIME MINISTER be 
pleased to s ta te ,

(a) the number of candidate* who have 
been allotted the Civil Service Class II in 
the Union Territories on the basis of the 
1 A. S. etc examination 197C ,

(b) how many c ir  of them have been 
appointed and how many are sntl to be 
appointed; and

<c) the reasons for delay tn appointing 
the remaining candidates ? 

THE MiWSfr&R OF STATE IN THE 
m i n i s t r y  o r  h o m e  a f f a i r s  a n d
IN THE DpffAHTMSNT OIF PERSONNEL
( s h r i m m m f m i&*u»ha> :< * ) ,o »
the bateift of th» m m  of U*  tAJS. 
Exammation* wete

Delhi Andaman N cobar Islands 
Civil Service Class II 5

Tripura Civ I Service,
Class It 7

Pondicherry Civil Service,
C l a s s  I I  4

Total 16

(b) and (c) Of the five candidates
allotted the Delh -Andaman Nitobar bianus 
Service, Class II, four hive since been 
appointed and tl e remaining candidate 
has declined the offer of appointment

Of tl e four candidates allotted to the 
Pondicherry Civil Servi-e Class H, one has 
since been appointed and the remaining ihree 
candidates have declined the offers of 
appointment

The Government cf Ti pura have mt - 
mated that of the seven t< ndidates allotted 
to the Tripura Civ I Service, C ass II, one 
las sn^e been apr pitted, one has 
declined tl e offer of appointment t«nd two 
have been offered «jppo ntmenf They have 
further intimated that tfe matte relat ng to 
the appointment of the rem imng t*- ee 
candidates is under torrespo dence between 
them and the Union Public bervice Commis­
sion and that appropriate steps will be taken 
by them afier hearing from the U n n  Public 
Service Comm ssion

Separate editions of newspapers since 1967

6503 SHRI VFKARIA W ?! he 
Minister of INFORMATION AND BROAD­
CASTING be pleased to state :

(a) the i um er < f newsp rers all wed 
to bring out sep irate editions fiom d ff rert 
places fter 1967, U eir n rres place of 
publ cation and c rculation of the new edi­
tions* and

(b) the news pi mt ^located to them 
newspaper-wise And y*ar»wise ?

THE DEPUTY MINISTER IN THE 
MINISTRY OP INFORMATION AND




